
Ref:-

THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OI ASSAI\4, NAGALAND, MIzoRAM AND ARUNACHAL PRADESH)

No. Hc.vrr-s2/2oo6t qt8( lA
From Smti. Jayashree Bora,

It. Registrar (Vigilance),

Gauhati High Court,
Guwahati-

fo, Shri Roushan Lal,

District & Sessions Judge,
Karbi Anglong.

l"
Dated Guwahati the l\ September,2024.

Sub Casual leave.

Your letter No. DKAlZ024l7935 dtd. Og.Og.2024.

Sir,

With referencc to thc above, I am directed to inform you that you have beengranted casual leave on ,.O.Og.2024, along with station leave permission, with theofficial vehicle' at own cost, fnom the morning of 10.09.2024 ti[ the morning of11'09'2024' The next senior most ludicial officer available at the station shall remain incharge of your Couft and Office in your absence.

Yours faithfully,

stl-
JT, REGISTRAR(V IGILANCE)

Memo No.HC,VII- s2t2006t q t91 IA,da ) \l- o7-Z^
Copy to:

*6ne Project Manager, Gauhati High Court, Guwahati

JT. REGTSTRAR (VIGTLANCE).3 
-

+'/'1


